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The Composition of Formulary Sub-Committee
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Setting up of National Ayurveda
Directorate

248. MAULANA OBAIDULLAH
KHAN AZMI: Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether Government propose to
set up a National Ayurveda Directorate;

(b) if so, what are the details thereof
and the progress made so far;

(c) whether Government propose fo
set up such a Directorate for Unani
system of medicines also; and

(d) if so, the.details thereof; and if
not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
D.K. THARA DEVI SIDDHARTHA):
(a) to (d) The question of setting up
a Directorate of Indigenous Systems of
Medicine and Homoeopathy is depen-
dent on the availability of adequate
cla)ll.ltlays for the purpcse during the VI
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Grain Mandi at Maunsa in  Bhatinda

250, SHRI KRISHAN LAL
SHARMA : Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether it is a fact that a proposal
is under Government's consideration
to construct grain Mandi at Mansa in
Bhatinda district, Punjab; .
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(b) if so, the reasons for delay in this
regard; apd

(c) by when the work of constructing
the grain Mandi is likely to stirt thare?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND THE MINIS-
TER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI M.M.
JACOB): {2) to (c) Specific information
is being collected from the State Go-
vernment and will be laid on the Table
of the House.

Women Cells in Police Statirns

251. SHRI R. T. GOPALAN: Wili
the Minister of HOME AFFAAIRS
be pleased io state:

(a) whether it is a fact that the State
Governments were asked to set up Women
Cells in Police Staticns to deal with
the grievances pertaining ‘o wcmen; and

(b) if so, the States where such cells
have been set up znd at what level?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY -
AFFAIRS AND THE MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI M. M. JACOB)
(a) and (b) ‘Police’ being a Siate subject
it is primarily for the State Governments
to set up women’s cefls in police sta-
tions in accordance with lecal needs and
requiremenis. The Gevernment of India
have not issued any specific instrvcticus
in this regard.

Posting of choice in CRPF

252. SHRI SHIV PRATAP MISHRA.:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it is a fact.that officers and
other ranks in CRPF are allowed pos-
ting of their choice two years before
their retirement; if so, the details of the
rule in this regard;

(b) what are the names of the officers
of CRPF of the rank of Assistant Com-
mandant, ILIC (Two IC), Commandant,
who are due to retire in 1994 and who
applied for posting in Delhi during
the months of December, 91, January,
92 and so far till February, 1992;

(c) whether they have been giver the
posting of their choice; if so, the details
thereof; and if not, the reasons therefor;
and



